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Shri L.N.Nigam. . Vs. The Union of IndLa.

Shri B.S.Mainee, counsel for the applicant is
present. .

On behalf of the respondents Shri.Lalji Sinha,
counsel is present. .

Affidavit filed on behalf of the respondents,

, the Divisional Electrical Engineer, Traction Distributior

Allahabad Division,-Northern Railway, Aligarh Junction

has been placed on record. Since-the order of this-;

Tribunal has novv been fully complied with, nothing

survives in the C.C.P^»

• Notice of C.C.P.- discharged.

(Kaushal Kumar;
Membe r

2.6.1983,

(K.Madha^ Reddy)"
ChairFaf^
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